| TEM No. 1-D Court No.3 SECTI ON XV
(For Judgnent)

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CIVIL APPEAL NO...../2008 @SLP(C) No. 22333/2005
DI RECTOR, HORTI CULTURE PUNJAB & ORS. Appel | ant (s)
VERSUS

JAG| VAN PARSHAD Respondent (s)

Date : 31/03/2008 This Petition was called on for judgnent today.

For Appellant (s) M. Arun K. Sinha, Adv.
For Respondent (s) M. Ashok Kumar Sharma, Adv.
Hon' bl e Dr. Justi ce Arijit Pasayat pronounced

Judgment of the Bench conprising H s Lordship and Hon' bl e
M. Justice P.Sathasivam Hon’ble M. Justice Aftab Al am
Leave granted.
These appeals are allowed in terns of the signed

judgnent. There shall be no order as to costs.

(Shashi Sareen) (Vijay Aggarwal)
Court Master Court Master

Si gned Reportable judgnment is placed on the file.



